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(c) w hether it is also a fact the  
enquiries revealed tha t the heavy 
industry has curta iled  its demand by
75,000 tonnes; and

(d) the steps being taken by 
G overnm ent in helping Sleel au thority  
o f India which is facing I his problem ?

T H E M IN IST ER  O F STATE IN  
TH E M INISTRY O F STEEL A N D  
M INES (SHRT N. K. P. SALVE) : (a) 
and (b) It is correct that the Steel 
A uthority  of India Ltd., is facing a 
problem  of accumulation of large s(ock.s 
of saleable steel. This situation is to a 
large extent ihe result of the increase in 
demand for these items not iceeptng pacc 
with the increase in {.roduclion by the 
steel plants.

1, Heavy 
Units hud

(c) In November 198 
Industry Public Sector 
projected to the  Joint Plant Com m ittee , 
a demand of 282 ,000  tonnes of steel for 
the year 1982-8 3, but a fter a review in 
June, 1982, it was revised to 207 ,000  
tonnes.

(d) The following steps have been 
taken by Government and SAIL to 
s tim ula te  sales :

(i) The end use declaration 
provision under Clause 7 of Iron 
and Steel (Control) O rder, for 
steel materials, o ther than pig iron, 
has been dispensed with.

(ii) D is tribu tion  
have b een  relaxed.

procedures

(iii) The system of registered 
traders  has been abolished by SAIL 
and steel trade  has been declared 
open  to any one interested in 
trading in stccf.

(iv) Credit facilities on a 
selective basis for ccrtain  items are 
being offered by SAIL.

(v) Old/damaged and non-
m ovin g  stocks  arc d isposed  ihrough  
tenders,

(vi) A new scheme has been
in troduced  whereby H R  Coils/Skelp 
and CR Coils/Shects will be sup-
plied at in ternationally  competitive 
prices to those who surrender their 
duty free R E P  Licence and Advance 
Licenccs. It has also been m ade
obligatory for im port licence 
holders enjoying facility for im port 
of such canaliscd items under
various facilities to first approach 
SAIL for supply of such m ateria l.

(vii) Subject o prior sales,
SAIL will m ake inter-stock transfer  
at Ihcir own cost.

In addition, the  following steps
have been taken to improve the  general 
situation : t

(i) Changes in the product- 
mix of SAIL Plants have been m ade 
so tha t they produce m ore  of high 
demand items and less of low 
demand items.

(ii) Im port Policy with respect 
to  steel items has been made m ore 
restrictive so that avoidable im ports 
do not take place.

Guidelines For Immigration

8189. SHRI B. V. DESAI : Will 
the  Minister of H O M E  A FFA IR S be 
pleased to stale :

(a) w hether it is a fact that his 
Ministry on 9 th  N ovem ber; 1982 issued 
new guidelines to the immigration 
authorities  for the c learance o f  foreig-
ners from non-com m onwealth countries 
visiting India w ithout a visa after the 
midnight of November, 9, 1982:

(b) if so, what were the new 
guidelines issued and w hether all the 
persons, who visited India without a 
visa have left the country  or are  still in 
India; and

(c) if 30, how many of the foreig-
ners who entered India without visa are 
still in the country and what steps are
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being taken  to see tha t they go back to 
the ir  respeciive countries  ?

TH E M IN IST ER  O F  STATE IN  
T H E  M IN IST R Y  O F  H O M E  AFFAIRS 
(SHRI N IH A R  R A N JA N  LASKAR) ;
(a) to (c) The facility of granting th ir ty  
days’ landing perm its  to  foreign tou ris ts  
arriving w ithout visas at ou r A irpo r ts  
and Seaports was suspended from  6th 
Novem ber, 1982. It was subsequently 
clarified on 9th  November 1982 tha t 
organised groups of foreign tourists  
spon iored and conducted by recognised 
Indian travel agencies could be granted, 
subjcct to usual checks, landing perm its 
for specific periods as per itinerary 
presented to the Imm igration authorities. 
Provision was also mude for clearing 
foreigners coming on pressing; com -
passionate grounds. Arrival and 
departu re  of foreigners is a continuing 
process. No reports  have been received 
tha t foreigners clcarcd for admission 
under the above mentioned arrangem ents  
a re  overstaying in India.

Setting Up O f  Jndo-Soviel Joint Groups 
For Distant Probing O f Earth, Space, 

Meteorology And Aeronomy

Join t Indo-USSR Seminar-cura-W ork- 
shop in Space Research held in F ebruary , 
19 83 , bo th  sides reviewed th e  progress 
jo in tly  accomplished in the field o f  Space 
Sciences, Applications and Technology 
as well as areas of possible fu ture 
collaboration and activities. F o u r  
workshops were held to  discuss rem ote  
sensing, a m osphere  sciences and 
meteorology, astronom y and optical 
tracking. A Jo in t W ork ing  G roup  
on Splice M eteorology and A eronom y 
was also consti tu ted  to plan and imple-
ment co llaborative  p rogram m e in the 
a rea  of Spac-3 M oterology, a tm ospheric  
sciences etc. A P ro toco l was signed at 
the  end o f  the  seminar*cum-workshop 
between ISRO and the USSR Academy 
o f Sciences covering difTcrent aspects of 
fu ture  cooperation  in Space R esearch  in 
the  areas o f  rem ote  sensing, astronom y 
astrophysics, m eterology and a tm ospheric  
sciences, optical tracking  of satellites 
and satellite  technology.

(b) An ag reem ent was signed 
between Licensintorg  (LIT) e f  USSR 
and th e  D ep artm en t of Space under 
which the Indian R em ote  Sensing 
Satellite (IRS-I) will be launched in 
1985-86  by a USSR launcher.

8190. SH RI B. V. DESAI :
S t lR l  K. M A L L A N N A  :

Will the PRIM E M IN ISTER be 
pleased to state :

(a) w hether India and the Soviet 
Union have decidcd to set up four joint 
groups for distant probing oT the ear th , 
space, m eteorology and aeronomy;

(b) if so, whethty the Soviet 
In ternational Space Body, In tercosm os 
sta tea  tha t experts of the two countries 
have already studied the p rogram m e for 
a fourth  Indian satellite to be launched 
from a Soviet cosmodrome in 198 5-86; 
and

(c) if so ,  what are the o ther p ro -
gramme tha t are being cjnsidered  by 
the  joint technical group ?

THE PR IM E  M IN IST E R  (SHRI- 
M ATI IN D IR A  G A N D H I) ; (a) In the

(c) Several propo.sals were m ade by 
both sides for discussions to provide a 
fram e-w ork for fu ture cooperation , 
which included the possibility of using 
ground-based facilities bo th  in India and 
in the USSR^ for research in astronom y, 
the possibility of flying Indian payloads 
on the  Soviet spacecraft for scientific 
studies, planning of C oordinated experi-
m ents  for studies in upper atm osphere 
and ionosphere and joint scientific investi-
gations of im portant problems of 
meteorology. The Possibility of using 
optical tracking netw ork  bo th  in the 
Soviet Union and in India for precise 
de te rm ina tion  of the  trajectory of 
H ailey’s C om et was also discussed. 
The broad framework of cooperation 
drawn up following the meetings includes 
follofcvup actions for expanding coope-
ra tion  in space research between India 
and the Soviet Union. The Indian 
Space Research Organisation and the 
Inter c osm os  Council o f  the  A S SR
Academy of Sciences will further




